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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).20161/2013

(From the judgenent and order dat ed 05/ 02/ 2013 in

No. 1815/ 2012 of The H GH COURT OF BOVBAY)

KI SHOR SHAMRAO SAQ(D) THR LRS. & ORS. Petitioner(s)
VERSUS

STATE OF MAHARASHTRA LAW & JUDI Cl ARY DEP Respondent (s)

(Wth office report)
Date: 11/04/2014 This Petition was called on for hearing today.
CORAM :
HON BLE DR. JUSTICE B.S. CHAUHAN
HON BLE MR JUSTICE J. CHELAMESWAR
For Petitioner(s)
M. Rameshwar Prasad Goyal , Adv.
For Respondent (s) Dr. Rajeev B. Masodkar, Adv.
M. Aniruddha P. Mayee, Adv.
UPON hearing counsel the Court nmade the foll ow ng

ORDER

Leave granted.

( DEEPAK MANSUKHANI ) (MS. NEQ)
Court Master Assi stant Regi strar



